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been made to facilitate traffic between
Delhi, Shahdara and other Colonies across
the river;

(b) if so, when the construction work
will start; and

(c) if not, the reasons for not providing
a overbridge near Shanti Vana ?

THE DEPUTY MINISTER IN THE
MINISTRY OF TRANSPORT AND
SHIPPING (SHRI BHAKT DARSHAN) :
(a) to (c). Presumably, the word “over-
bridge” in the question refers to the pro-
posed High-level road bridge over the
Yamuna near Shantivana in Delhi, Such
a bridge is contemplated in the Master
Plan for the development of Delhi, Since
the bridge across the barrage near ‘C’
Power Station, which was not included in
the Master Plan has been taken up, and
is shortly going to be completed the neces-
sity or otherwise for the construction of the
proposed bridge near Shantivana is at
present under the consideration of the
Delhi Development Authority.

PAKISTANI INTRUSIONS IN GOALPARA
DiSTRICT

5092. SHRI HEM BARUA : Will the
Minister of HOME AFFAIRS be pleased
to state :

(a) whether it is a fact that some Pakis-
tanis attacked a village in Assam called
Sarkarpur, Goalpara District on the 26th
November, 1967; and

(b) if so, the number of people injured
on the Indian side and the nature of provo-
cation for this sudden attack by Pakistan ?

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : (a) and (d).
On the night of 26th November 1967,
some Pakistani criminals trespassed into
Indian territory in village Sarkarpara (not
Sarkarpur), District Goalpara, and lifted
two heads of cattle, The criminals were
chased by the village defence party and a
police party of the Jhotdanga watch-post.
In the encounter which ensued, the mis-
creants fired one round, causing minor in-
juries to a member of the village defence
party and two police constables.

The incident was unprovoked. The
gangsters were apparently cattle-lifters,
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NATIONAL EMBLEM

5096. SHRI YAJNA DATT SHARMA:
‘Will the Minister of HOME AFFAIRS be
pleased to state :

(a) whether the Madras State has re-
placed the words ‘Satyameva Jayate' by
the words ‘Vaimaiye Vellum’ in the State
cmblem;

(b) if so, the reaction of Government
thereto; and

(c) the steps tdiken by Government to
prevent alterations in the National
Emblem ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. S. RAMASWAMY) : (a) to (c). The
motto “Satyameva Jayate” is still there in
the State Emblem of Madras but when it
is inscribed in Tamil, the words “Vaimayae
Vellum” being the Tamil equivalent of the
motto are used. According to the instruc-
tions issued by the Government, a State
can adopt a distinctive emblem of its own
or the National Emblem with or without
modifications. Where the National Emblem
is adopted with modifications, the modifica-
tions should not detract from the dignity
of that emblem. The action taken by the
State Government does not po against these
instructions,

REVENUE FROM AIRPORT ENTRANCE
TICKETS

5097. SHRI GEORGE FERNANDES :
Will the Minister of TOURISM AND
CIVIL AVIATION be pleased to state :

(a) the total revenue earned from air-
port entrance tickets since their introduc-
tion;

(b) the cost of printing, issuing and
collecting the tickets and other administra-
tive expenses incurred during the same
period;

(c) whether Government propose to in-
troduoe these entrance tickets at all air-
ports; and
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(d) the net revenue expected from these
tickets after deducting all expenses ?

THE MINISTER OF TOURISM AND
CIVIL  AVIATION (DR. KARAN
SINGH) : (a) and (b). During the period
from 16th August, 1967 to 30th Novem-
ber, 1967, a total revenue of Rs. 74,952.50
was earned from the sale of airport entry
tickets at Palam airport and a sum of
Rs. 16,344.49 was spent on the printing,
issuing and collecting these tickets,

(c) Yes, Sir. It is proposed to intro-
duce such tickets soon at the remaining
three international airports at Santa Cruz
(Bombay), Dum Dum (Calcutta) and
Meenambakkam (Madras).

(d) The net revenue expected from the
sale of airport entry tickets at all the four
international airports is approximately
Rupees six lakhs a year.
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